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SOUTHERN ZONE, CHENNAI

Appeal No.l6 of 2024 (SZ)
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COUNTER AFFIDAVIT FILED ON BEHALF OF SEIAA - TAMIL NADU. THE

I, A.R. Rahul Nadh, LA.S, aged 36 years working as Member Secretary, State

Level Environment Impact Assessment Authority, Tamil Nadu (SEIAA-TN) having

office at Third Floor, Panagal Maaligai, Saidapet, Chennai - 600015, solemnly affrrm and

sincerely state as follows:

1. I am filing this counter aflidavit on behalf of the l" & 2nd Respondent/SEIAA-TN

herein and as such I am well acquainted with the facts and the circumstances ofthe case

from the records available in this office.

2. I deny all the averments and allegations stated in this Appeal No.16 of 2024 except

those that are specifically admiued hereunder and put the applicant to strict proofof the

same.

It is respectfully submitted that; the project proponent Thiru. Thiru.S.Uthirasami has

applied to State Level Environment Impact Assessment Authority - Tamil Nadu

(SEIAA-TN) seeking prior Environmental Clearance for the project/activity is covered

under Category "B2" of Item l(a) "Mining Projects" of the Schedule to the EIA

Notification, 2006 for the proposed Rough Stone and Gravel Quarry lease over an

extent of I .21.50Ha S.F.No.246l3, Veppilai Village, Kadayampatti Taluk, Salem

District, Tamil Nadu vide online proposal number SIA/TN lMINl409l29l2022, dated:

03.12.2022.

I respectfully submitted that; the proposal was placed for appraisal in the 364th SEAC

meeting held on 23.03.2023. Based on the presentation and documents fumished by the

project proponent. SEAC noted that

i. The proposed mine site is un-mined so far

ii. Thoppaiyar Dam & Amman Eri are located nearer to the proposed mining site.

Hence. the SEAC. after detailed deliberations. decided to make an on-spot inspection

to assess the present status of highty' sensitive environmental settings of the site and

ar,ailabilitl olhaul road fbr the transportation th-rough a sub-committee constituted tbr
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the purpose. The SEAC will take further course of action based on the site inspection

& report.

5. I respectfully submitted that; The sub-committee visited Rough Stone and Gravel

Quarry on 01.05.2023. The sub-committee inspection report was placed in the 413th

meeting of SEAC held on 05.10.2023 and the Sub-Commiuee report was deliberated.

The following arr the observations of committee.

lv.

ll.

l. The subcommittee observed that the quarries are located on Thoppur hills,

an eastem ghat hill range that runs in Dharmapuri district.

The entire Thoppur hills is a major watershed for the area, which is otherwise

a dry area.

The water that runs off the Hill, drains in to an Odai that feeds the 'Amman

Eri', a nearby lake, that is key to all the agricultural activities in the area.

Surplus from Amman eri flows in to the Thoppaiyar dam, a crucial watershed

that supports agricultural area and a source of drinking water for the

population in and around, otherwise a dry area.

The proposed quarries are spread over the hills. the dust and the residue,

including the explosive residues from the quarries and a crusher located in

the vicinity, likely to seep into the odai and eventually in to the Amman eri.

this pollution load interferes with the quality of water and may reduce the

agricultural productivity in the long run.

The quarrying activity also alters and affects the water drainage system of
the hill.

Thoppaiyar Dam, a source of drinking water for the population around, will
be rendered with a reduced services that affects the ecology and economy of
the area.

H*"irl$t 
,Sfi&flnmittee opines that the environmental clearence need not be
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Based on the presentation and documents fumished by the project proponent and the

recommendation ol the Sub- committee constituted by SEAC. Considering the

environmental settings of the proposed mining area. SEAC decided to agree with the

conclusion of the subcommittee and not to recommend grant of EC for this project.

I respectfully submitted that; subsequently, the subject was placed before the Authority

(SEIAA-TN) in its 665tb meeting held on 26.10.2023. In view of the above, The

Authority after discussions, accepted the decision of SEAC, rejected the proposal and

decided to request Membr Secretary, SEIAA-TN to grant rejection letter to proponent

as per the SEAC minutes. Further, Authority decided to close and record this proposal.

I respectfully submitted that; based on the above, the rejection letter was sent to the

Project pmponent vide this ollice letter No. SEIAA-TN/RN o.962212023 dated

27.10.2023. Hence this Iile is closed and recorded.

Therefore, humbly prayed that this Hon'ble Tribunal may be pleased to record and

pass orders as this Hon'ble Tribunal may deem to fit and proper in light ofthe facts and

circumstances of this case and thus render justice.

Solemnly affirmed at Chennai on

this 27th day ofFebruary 2024 &

Signed his name in my presence

'.,.'1;

FIRST & SECOND

RESPONDENT

MEMBER SECRETARY

SEIAA-TN
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Agenda No: 413.2O

(File No: 10287/2023)
Proposed Quartz and Feldspar guarry leaie over an extent of 2.17.5 Ha at S.F.Nor.

826 B & 826/2 ol Kosanam (B) Village, Nambiyur Taluk, Erode Dirtrict, Tamil Nadu

by IWs. Sri Hifl Minerak - For Environmental Clearance. (SIA,/TN/M1w43O938/2O23.

Dared: 26.05.2023)

The proposal was placed for appraisal in this 413'h meeting of SEAC held on

05.10.2023. The details of the project furnished by the proponent are tiven in the

website (parivesh.nic.in). The SEAC noted the follorring:

l. The project proponent. M/t.Sri Hill Minerals has applied for Environmental

Clearance for the Proposed Quartz and Feldspar quarry lease over an extent of

2.17.5 Ha at S.F.Nol, 826llB & 826/2 ot Kosanam (B) Villate. Nambiyur Taluk.

Erode District. Tamil Nadu.

2. The projecVactivity ir covered under Category '82" of ltem I(a) "Mining of

Minerals Proiectr* of the Schedule to the EIA Notification. 2006.

Based on the prerentation and the documents fumished by the proiect proponent. the

SEAC decided to call for the following details from the project proponent:

i) The PP rhall obtain Certified Compliance Report (CCR) from tntegrated Regional

Office, MoEF&CC. Chennai for the earlier Environmenial Clearance obtained

from DEIAA.

On receipt of the above details, the SEAC r,rrculd further deliberate on thir proiect

and decide the further course of action. Hence. the Proponent is advised io submit

the additional documents/informatlon as sought ab6re within the period of 30

days failing which your proporal will automatically tet delisted from the

PARIVRESH portal.

Agenda No: 413 - TA - Ol

(File No: 952a2O23)
Propored Ror.rgh Stone and Gravel Quarry leae over an extent of l.2l.5oHa

5.F.No.246y'3, Veppllal Mllage, Kadayampattl Taluh Satem DirHct W
Thiru.S.Uthirasami . For Environmcntal Clearance. (SL.VTN/Mlw4Ogl29filO22. dr:

03-12.2022) f ,

Eatliet tle pppsal was placed for appraisal in this 3g^ Se,lC 
ffiS hetd on

G",,n WJ--z
MEMBER SECR.ETARY 63 CHAIR 6N
SEAC .TN sEA(- TN
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23.03.2023. The details of the project furnished by the proponent are tiven in the

webJite (parivesh.nic.in).

1. The Pro.iect Proponent. Thiru.S. Uthirasami has applied for Environmental

Clearance for the propored Rough Stone and Gravel Quarry lease over an extent

of l.2l.50Ha 5.F.No.2tl5l3. Veppilai Mllage. lGdayampatti Taluk. Salem District.

Tamil Nadu.

2. The project/activity is covered under Category "B2" of item l(a) 'Mining of

Minerals Projed' of ttre Schedule to the EIA Notification.20o6.

3. The precirc area communicatiory'leare ir issued for the period of sYean. The

approved mining plan ir for the period of five years & production thould not

exceed 89.335m3 of Rough Stone & 18.852 m3 of Gravel and the annual peak

production rhall not exceed l8O0O mr of Rough Stone (4h Year) & 9312m3 of

6ravel (lr Year), The uhimate depth is 42m BGL

The slient featur€t of the project are at follo^r5:

51.

No
Detaik of the Proposal Data Fumirhed

1 Name of the Orner/Firm Thiru.5.Uthirasmi.
5/o.Subrarnani. 5/56. O No.2,/l90
Kuttakkadu. Rc Chettipatti Post.

Palpakki. Omalur Taluk. 5a1em636455

2 Type of quarryint
(Savudn/Rough

Stonq/Sand/Granite)

RouSh Stone and Gravel

3 5.F No. Of th€ guarry site with
area breakup

26/3

4 Village in which situated Veppilai

5 Taluk in which tituated lGdayampattl

6 District in which situated Salem

7 Extent of quarry [n ha.) L2l.5OHa

I tatitude & Longitude of all
cornert of the quarrylte

11"56'39.19"N to 11"56 44.32"N
T$OT 33.79"E to 78e0738.62'E

9 Topo Sheet No. 58 - llr
IO Type of mining Opencart Semi-Mechanized of Mining

/t

ll Perlod grf4uarryi ng propord 5 year

Lt yu
CHIil(MANMEMB 64
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It-fP,"draion fOu'orrtitv in ttPl 89335m3 of Rough 5t & 18852m3 of i

3

rroouctron ((JuanT[y rn

Depth oi q,ra"y,ng

one

6ravel
42. BGL

14 Depth of water table 65m - 70m BGL

15 Man Power requirement per

day:
18 Nos.

r6 Source of Water Requirement water vendors and Existing Borewell

17 Water requirernent:
1. Drinking & domestic

purposet (in KLD)

2. Dust suppression. Green
Belt &Wet Drilling (in

KLD)

I.8I KLD

O.8I KLD

0.5 KLD

O.5 KLD

18 Power requirement TNEB

19 Whether any habitation within
30om distance

No

20 Precise area communication
approved by the, District
Collector. Department of
Geology and Mining with date

RcNo.107l2O21llGnimam-A. dt:
14.1o.2022

21 Mining Plan approved by
Deputy Director. Department of
Geology and Mining with date

Roc.No.l07/2021/Mines-A. dt:
01.t1.2022

22 Deputy Director, Department of
Creology and Mining 50Om
cluster letter

RocNo.lOT/2O21/Mines-A. dt:
11.11.2022

23 VAO ceftificate regarding 3OOm

radius cluster
letter dt: O5.1O.2O22.

24 Project Cost (including EMP cost) Rs.I11.225 Lakhs

25 EMP cost Rs.65 Lakhs/ 5 Years
26 CER cost Rs.5 lakhs

Based on the presentation and aocum nt, SEAC

noted that (l) the proposed mine site is un-mined so far and (ii) Thoppaiyar Dam &
Amman Eri are located nearer to the proposed mining site. Hence, SEAC. after detailed

deliberations. decided to make an on-spot inspection to assess the present status of
highly sensitive environmental settings of the site and availabitity of hagf qoad for the

65
SEAC -TN sEAE. TN
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The SEAC will take further course of action based on the rite inlp€ction & repofi.

The sub-committee intpection report wat placed in this 413'' meeting of SEAC held on

05.1O.2O23. The sub-committee visited Rough Stone and Gravel Quarry on

o1.o5.2023.

The following are the observations of committee.

1. The 5ub Committee ob,served that the quarries are located on Thoppur hills. an

eastern that hill range that runi in DharmaPuri dittrict.

2. The entire Thoppur hills is a major watershed, for the area. which ir other wire

a dry area.

3. The water that runr off the hill. drains in to a adaithat feeds the 'Amman ei'. a

nearby lake, that it key to all the agricultural activitier in the area-

4. Surplus from Amman eri flows in to th€ Thoppaiyar dam. a crucial waterJhed

that tupportt agricultural area and a source of drinking water for the population

in and around. otherwise a dry area.

5. The propo,sed quarries are spread over the hills. the dust and the residue.

including the explosive residues from the quarries and a crusher located in the

vicinity. likely to seep into the odai and eventually in to th€ Amman eri. this

pollution load interferes with the quality of water and may reduce the

agricultural productivity in the long run.

6. The quarryint activity also alters and affects the water drainage rystem of the

hill.

7. Thoppaiyar Dam. a source of drinking water for the PoPulation around. will be

rendered with a reduced ,ervices that affects the ecology and economy of the

area.

Hence the subcommittee opined that the Envlronmental Clearence need not be given

to the proposed quarri* in the Thoppur hills-

Based on the prerentation and dooment, fumiJhed by the proied proponent and the

recommendation of the Sub- committee constltuted by sEAc. consldering the

environmental settings of the proposed mining area, SEAC decided to accePt the

recommendation of the subcommittee and not to recommend Srant of EC for thls

project.

*rrffi"
SEAC.TN

65
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Ha at S.F.Nos. 826/lB & 82612 of

Kosanam (B) Village, Nambiyur

Taluk, Erode District, Tamil Nadu

by M/s. Sri Hill Minerals - For

Environmental Clearance.

( s rA/TN/M rN/4 3093 8/2023)

on the presentation and the documents furnished by

the project proponent, the SEAC decided to call for

the following details from the project proponent:

i) The PP shall obtain Certified Compliance

Report (CCR) from Integrated Regional

Office, MoEF&CC, Chennai for the earlier

Environmental Clearance obtained from

DEIAA.

On receipt of the above details, the SEAC would

further deliberate on this project and decide the

further course of action. Hence, the Proponent is

advised to submit the additional

documents/information as sought above within the

period of 30 days failing which your proposal will

automatically get delisted from the PARMSH

portal.

In view of the above, the Authority accepted the

decision of SEAC and dccided to request Member

Secretary, SEIAA to communicate the minutcs of

4l3th SEAC meeting to the projcct proponent.

21. I Proposed Rough Stone and Gravel

Quarrf, lease over an extent of

l.2l.50Ha S.F.No.246l3, Veppilai

Village, Kadayampatti Taluk, Salem

District by Thiru.S.Uthirasami - For

( s r AJTNA4 tN t 4 09 t 29 n022)

The authority noted that the subject was appraised in

the 4l3e meeting of SEAC held on 05.10.2023 and

the sub-committee visited Rough Stone and Gravel

Quarry on 01.05.2023. The following are the

observations of committee.

l. The Sub Committee observed that the

quarries are located on Thoppur hills, an

eastern ghat hill range that runs in
Dharmapuri district.

2. The entire Thoppur hills is a major watershed,

for the areq which is otherwise a dry area.

^,*"/
cfu^r "SEIAA.TN
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Environmental Clearance.
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3. The water that runs offthe hill. drains in ro a

odai lhal fceds the 'Amman eri'. a nearby

Iake, thal is key to all the agricultural

activities in the area.

4. Surplus from Amman eri lows in to the

Thoppaiyar dam, a crucial watershed that

supports agricultural afea and a source of

drinking water for the population in and

around, othcrwisc a dry arca.

5. The proposed quarries are spread over the

hills. the dust and the rcsidue, including the

explosive rcsidues from the quarries and a

crusher located in the vicinity, likely to seep

into the odai and eventually in to the Amman

eri. this pollution load inrcrfcres with the

quality/ 'of water and may rcduce the

agricultural productivity in the long run.

6. The quarrying activity also alters and affects

the water drainagc system ofthe hill.

7. Thoppaiyar Dam, a source ofdrinking water

for the population around, will be rcndered

with a reduccd services that affects the

ecology and economy ofthe area.

Hence the subcommittee opines that the

environmental clcarance need not be given to the

proposed quarries in the Thoppur hills.

Based on the presentation and documents fumished

by the project proponent and the recommendation of

the Sub- committee constitutEd by SEAC.

Considering the environmental settings of the

proposed mining arc4 SEAC decided to agree wirh

the conclusion of the subcommittee and not to

recommend grant ofEC for this project.

hrJ
glmmm,rN

SEIAA.TN
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The Authority after discussions, accepted the

decision of SEAC. rejected the proposal and decided

to request Member Secretary, SEIAA-TN to grant

rejection letter to proponent as per the SEAC

minutes. Further, Authority decided to close and

record this proposal.

22. Proposed Rough Stone and Cravel

Quarry lease over an extent of0.93.0

Ha S.F.No.247l2, Veppilai Village,

Kadayampani Taluk, Salem District

by Tmt. U. Selvi - For

Environmental Clearance.

(s r A/TN/M rN/40904 5 I 2022)

9634 The authority noted that the subject was appraised in

rhe 4l3th SEAC meeting held on 05.1 0.2023. Based

on the presentation and documents fumished by the

projecl proponent and the recommendation of the

Sub-committee constituted by SEAC. Considering

the environmenia! settings of the proposed mining

area, SEAC decided to agre€ with the conclusion of

the subcommittee and not to recommend grant of EC

for this project.

The Authority, after discussions, acc€pled the

decision ofSEAC, rcjected the proposal and decided

to request Member Secretary, SEIAA-TN to grant

rejection l€tter to proponent as p 4l3d' SEAC

minutes. Further, Authority decided to close and

record this proposal.

23. Proposed Rough Stone and Gravel

Quarry lease over an extcnt of

0.63.5OHa S.F.No.24El1, 24E12,

24E13, Veppilai Village,

Kadayampatti Taluk, Salem District

by Tmt.U.Selvi - For Environmental

Clearance.

( s I A/TNA4 tN/409 029 / 2022\

961s The authority notcd that the subject was appraised in

thc 4l3rh meeting of SEAC held on 05.10.2023 and

the sub-committee visited Rough Stone and Cravel

Quarry on 01.05.2023. Thc following are the

observations of committee.

I . The sub committee obscrved that the quarries

are located on Thoppur hills, an eastern ghat

hill range that runs in Dharmapuri district.

2. The entire Thoppur hills is a major watershcd

for the area, which is other wise a dry area.

hJ
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S]'Al'E I,E\'},L EN\"IRONMENT I },IPAC'r
,.I,SSESS}TE)iT A UTHORITY.TAl\I I LNADL
.1rd Floor. Panagal Maaligai.
\o.1. Jeenis Road. Saidapet

Chennai-600015

Phone No.044-24359973

Fax No. 014-24359975

To

Sir.

Thiru.S.Uthirasami,

S/o.Subramani.

5/56, O no. 21190 Kuttakkadu.

RC Chettipaai post,

Palpakki, Omalur,

Salem - 636 455.

Sub: SELAA-TN - Proposal seeking Environrnental Clearance for proposed Rough

stone and Gravel euarry lease over an extent of l.2l.50Ha S.F.No.24613,

Veppilai Village, Kadayampatti Taluk, Salem District by Thiru.S.Uthirasami-
under l(a) Mining projects of the schedule of rhe EIA Notification, 2006 - not

recommended - Application crosed and Recorded - Regarding

Ref: 1. online Proposal No. SIAJTI\{a4IN/409r29/z0zz, dt: 03.12.2022

2. Project proponenr submined EC SEIAA-TN on 06.12.2A22

3. Minutes of the 364& SEAC meeting held on 23.03.2023

4. Minutes of the 6l 16 SEIAA meeting held on LZ.O4.2OZ3.

5. Minutes of the 4r3t meeting of sEAC herd on 05.10.2023

6. Minutes ofthe 665ft SEIAA meeting held on 26.10.2023

I invite your kind attention to the reference cited above. wherein the application received
from Thiru'S'Uthirasami for Environmental Clearance for the proposed Rough Stone and Gravel
Quarry lease over an extent of I.2l.50Ha S.F.No.246l3. Veppilai Village, Kadayampatti Taluk.
Salem District, Tamil Nadu.
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fhe prrrposal \\as placcd lrrr ilPprarsai l

dctarl: r,t lhc prr'.ictt lirrni.hed h} rhc nr'

in this .16-t' SI-,\( mccting hc-ld trn ll (il:(ill' fh(

)pirnent arc::ir,"n in the scbsitc iparircsh-nic'in1'

l . Ihc I)r(,iccl l'roponcnt. lhiru S.t rhirasanrr has applied for [nvironmcnml ( learance

lirr thc proposed Rough Stonc and Gravcl Quarl leasc over an erlcnl of l 2l '50t la

S.tr.\o.1"16/1. Vcppilai Villagc' Karlalampatti I'aluk' Salcm District' Tarnil \adu'

2. I he pro-iecUactivit) is co\cred under CatcSoq "Bl" ol irem l(a) "Minins 01'Mincrals

Proiecl ofthe Schedule to the EIA Notification'2006'

3. The precise area communicaliolvlease is issued for the period of SYears' lhe approved

miningplanisfortheperiodoffiveyears&productionshouldnotexceed8g.335msof

RouShStone&18.852m]ofGravelandtheannualpeakproductionshallnotexceed

1g000 m3 ofRough Stone (4s Year) & 9312m3 of Gravel (1" Year). The ultimate depth

is 42m BGL.

Based on rhe presentation and documents fumished by the project proPonen! SEAC noted that (i)

the proposed mine site is un-mined so far and (ii) Thoppaiyar Dam & Amman Eri are located nearer

totheproposedminingsite.Hence'sEAC,aflerdetaileddeliberations.dccidedtomakeanon-spot

inspection to assess the present status of highly sensitive environmental settings of the site and

availability ofhaul road for the transponation through a sub-committee constituted for the purpose'

The SEAC will take further course ofaction based on the site inspection & report'

The sub-committee insp€ction rcport was placed in this 41 36 meeting of SEAC held on 05 ' 10.2023 '

The sub-committe€ visited Rough Sone and Gravel Quarry on 0l '05'2023'

The following are the observations of committec'

I . The Sub Committee obs€rved that the quarries are locared on Thoppur hills, an eastem ghat

hill range that runs in Dhamapuri dissicl'

2. The entire Thoppw hilts is a major watershed for the arca' which is other wise a dry area'

3.Thewaterthatrunsoffthehill,drainsintoaodojthatfdsthe.Amtnoneri,,anearbylake,

that is key to all the agricultural activities in the area'

4. Surplus fiom .,{ mman eri Jlows in to the Thoppaiyar dam' a crucial watershed that suppons

agricultural area and a sourc€ ofdrinking water for the population in and around' otherwise

a dry arca.

5. The proposcd quarries 8r€ spread over the hills' the dust and the rcsidue' including the

explosiveresiduesfromthequarriesandacrusherlocatedinthevicinity'likelytoscepinto

theodaiandeventuallyintotheAmmaneri.thispollutionloadinterfereswiththequality

of water and may rcduce the ag'icultural productivity in the long run'

6. The quarrying activity also 
'lters 

and affecB thc water drainagc system of the hill'
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scllinSr ,'l lhc pr()p,'\uJ ntirlnl! iu"c:1. \l \( .ir:.,rie.i lr' ..trrr.'iri tlle tei.,l1'ltttenilalitrtl ll tht

subi()nlnlilil]c and ltol li\ r(i\)lllllltllri sr3nl ,'i I ( 11r!' 1111. prr-.;r.1

Subsequentll. rhc prtrpr'sal \\il: pluecd in thc (r(rs" \i.1.'\{ InL'c1inr held on l6.l(l l(}ll fhe

Aurhority, afler discussions. acccptcd the decisiorr ot'Sl'.A('. re.icctcd thc proposal and decided to

request Member Secretary. SEIAA-TN to grant rcjeclion lener to proponent as pcr the SEAC

minutes, Funher. Authority decidcd to close and record this proposal. Ilence, the abole menlioned

file is closed and recorded accordingl!'.

SEIAA-T:\


